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(By Shri Mukhesh Verma, Departmental Repr.esenttive
on behalf of the respondents)

0 R D E R(Qral)

HonMjle Dr. Jose P.. Verghese, Vice-Chair!rian(J)

This is a CP proceedings. We have perused the orders

and we are satisfied with the substantial compliance of our

orders, hence there is no contempt. The Petitioner is at

liberty to ^ assail the orders passed herein in appropriate

foruiTi in case any further grievance survives. With these

observations, the Contempt Petition is disposed of and notice

discharged.

(R.K.AHC

MEMB0(A)
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(DR. JOSE PV VERGHESE)
VICE - CHAIRMAN(J)


